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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NO(s). 394 OF 2010
BEFORE THE REG STRAR M K. HANJURA

STATE OF RAJASTHAN Appel | ant (s)
VERSUS

MOHAN BHATI A & ORS. Respondent ( s)
(Wth office report)

Date: 31/01/2011 This Appeal was called on for hearing today.

For Appell ant(s)
M. MIlind Kumar, Adv.

For Respondent (s)
M. S.S. Jauhar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del et ed.

(M K. HANJURA)
REG STRAR

rd



